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establishment of new undertaking for
the manufacture of Asbestog Fibre
Jointings etc. along with Centra] Go-
vernment Letter No. 1(14)/T7MI
dated the 18th September, 1980 and a
statement on the proposal of the
company, under section 62 of the said
Act, [Placed in Library., See No.
LT-1467/80].

ReviEw ON AND ANNUAL REPORT OF

NATIONAL INSTITUTE OF PUBLIC FIN-

ANCE ANp PoLICY, NEw DELHI FOR

1979-80 axD A copy or AssAm Con-

TINGE~CY FUND (AMENDMENT) AcT,
1080,

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): I beg to lay
on the Table:

(1) (i) A copy of the Annual
Report (Hindj and English versions)
of the National Institute of Public
Finance and Policy, New Delhi, for
the year 1979-80 along with Audited
Accounts.

(if) A statemet (Hindi and En-
glish versions) regarding Review
by Government on the working of
the Institute. [Placed in Ltbrary.
See No., LT-1488/80].

(2) A copy of the Assam Contin-
gency TFund (Amendment) Act,
1980 (President’s Act No. 8 of 1980)
(Hindi and English versions) pub-
lished in Gazette of India dated the
29th November, 1980, under sub-
section (3) of section 3 of the Agsam
State Legislature (Delegation of
Powers) Act, 1980, [Placed in
Library. See No, LT-1469/80].

NOTIFICATION UNDER PRESs COUNCIL
AT, 1978, AND ANNUAL REPORT OF
REGISTRAR OF NEWSPAPERS FOR INDIA
oN PRESS 1N INDIA FOR 1977 anp 1978.

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (KUMARI KUM-
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UDBEN M. JOSHI): I ,-fa
the Table:— beg ey on

(1) A eoby of the Press Couneil
(Amendment) Rules, 1980 (Hindi

and English versions) published in
Notifieation No. GS.R. 1098 in
Gazette of India dateq the 18th
October, 1980, under sub-section
(3) of gection 25 of the Press Coun-
cil Act, 1978. [Placed in Library.
See No. LT-1470/80].

(2) A copy each of the following
Reports (Hindi and English ver-
sions):—

(i) Annua] Report (Part-II) of
the Registrar of Newspapers for
India on Press in India, 1977,
[Placed in Library. See No. LT-
1471/80].

(ii) Annual Report (Part-1I)
of the Registrar of Newspapers
for India on Presg in India 1978.
[Placed in Library. See No. LT-
1472/80].

1213 his,

STATEMENTS OF PUBLIC AC-
COUNTS COMMITTEE

SHRI CHANDRAJIT YADAV
(Azamgarh): T beg to lay on the
Table (Hindi and English versions)
of the following statements:-- :

(1) Statement gshowing Action
Taken by Government on the re-
commendations contained jn Chap-
ter I of Ninety-seventh Report (Sixth
Lok Sabha) on Irregular Allowance
of Discount to a Foreign Company.

(2) Statement showing Action
Taken by Government on the re-
commendations contsined in Chap~
ter T of Hundred and first Répott
(Sixth Lok Sabha) on Incorrect
Grant of Bxpoft Facewtives.
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